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FORM G (Reissued) 

  

INVITATION FOR EXPRESSION OF INTEREST (EOI) FOR  

 

MUKESH UDYOG LIMITED OPERATES IN TEXTILE AND STEEL 

MANUFACTURING AT 

VPO: Buddhewal near Koahra Tehsil, District; Ludhiana, Punjab- 141112  

 

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India 

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 

  

SL. No. RELEVANT PARTICULARS 

1 Name of the corporate debtor along 

with PAN/CIN/ LLP No. 

MUKESH UDYOG LIMITED  

(CIN) U65921PB1994PLC014976 

PAN- AAACF2314F 

2 Address of the registered office VPO: Buddhewal near Koahra Tehsil, District; 

Ludhiana, Punjab- 141112 

3 URL of website N/A 
 

4 Details of place where the majority 

of fixed assets are located 

VPO: Buddhewal near Koahra Tehsil, District; 

Ludhiana, Punjab- 141112. 

 

5 Installed capacity of main products/ 

services 

As per balance sheet as on 31st March 2021 

Revenue from operation is Nil, Both Spinning 

and Steel Unit not in working from last 7 years. 

 

6 Quantity and value of main 

products/ services sold in last 

financial year 

As per balance sheet as on 31st March 2021 

Revenue from operation is Nil, Both Spinning 

and Steel Unit not in working from last 7 years. 

 

7 Number of employees/ workmen Nil 

 

8 Further details including last 

available financial statements (with 

schedules) of two years, lists of 

creditors are available at URL: 

31.03.2021 

31.03.2020 

 

Details can be sought by prospective resolution 

applicants via a mail by raising request at 

email: cirp.mukeshudyog@gmail.com  

mailto:cirp.mukeshudyog@gmail.com
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9 Eligibility for resolution applicants 

under section 25(2)(h) of the Code is 

available at URL: 

 

Details can be sought by prospective resolution 

applicants via a mail by raising request at 

email: cirp.mukeshudyog@gmail.com    

10 Revised last date for receipt of 

expression of interest 

05.12.2024 

  11 Revised date of issue of provisional 

list of prospective resolution 

applicants 

14.12.2024 

12 Revised last date for submission of 

objections to provisional list 

19.12.2024 

13 Revised date of issue of final list of 

prospective resolution applicants 

30.12.2024 

14 Revised date of issue of information 

memorandum, evaluation matrix and 

request for resolution plans to 

prospective resolution applicants. 

04.01.2025 

15 Revised last date for submission of 

resolution plans 

03.02.2025 

16 Process email id to submit 

Expression of Interest 

cirp.mukeshudyog@gmail.com  

 

 

Sandeep Kumar Chitkara  

Resolution Professional  

MUKESH UDYOG LIMITED 

IBBI Reg. No. IBBI/IPA-001/IP/P-01976/2020-21/13084  

AFA: AA1/13084/02/300625/107127  

IBBI Registered Address: Flat no 6, First Floor, Prem Vihar Flats,  

Shaheed Bhagat Singh Nagar, Keys Hotel, Ludhiana, Punjab- 141013  

Communication Address: Mavent Restructuring Services LLP 

S-376, Panchsheel Park, New Delhi-110017 

Email: cirp.mukeshudyog@gmail.com , sandchit9@gmail.com  

Contact No. +91-79886 49622  

Date: 20.11.2024 

Place: Ludhiana 

mailto:cirp.mukeshudyog@gmail.com
mailto:cirp.mukeshudyog@gmail.com
mailto:cirp.mukeshudyog@gmail.com
mailto:sandchit9@gmail.com
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Geetanjali gayatri

Tribune News Service

Chandigarh, November 19 
After the Congress raised the
issue of “irresponsible state-
ments” by Punjab leaders on
a new complex for the Assem-
bly on the last day of the
Haryana Vidhan Sabha ses-
sion here today, Chief Minis-
ter Nayab Singh Saini said
the construction of the new
Vidhan Sabha in Chandigarh
was a serious issue and all
parties should rise above pol-
itics and speak in one voice.

As soon as the proceedings
began, Congress leader Ashok
Arora said Haryana had as
much right on Chandigarh as
Punjab did. “The city is a joint
capital for the two states till
Punjab gives us the 107 Hindi-
speaking villages of Abhohar
and Fazilka. They are holding
back our share of water
through the Sutlej-Yamuna
Link (SYL) canal despite the
Supreme court’s order. Pun-
jab’s leaders are going about
making irresponsible state-
ments. I think we should not

give any money or land in
exchange for land for our new
complex since it is our capital,”
Arora said. Speaker Harvinder

Kalyan said an all-party meet-
ing would be held to discuss
the “serious issues” and no
discussion would be allowed

till the matter was discussed.
Saini  said Punjab leaders

had previously politicised
issues like the SYL canal,
depriving Haryana farmers of
their legitimate share of water. 

“Such actions, where even the
directives of the Supreme Court
are bypassed, should not hap-
pen in this country. It is unfortu-
nate that now the Punjab lead-
ers are raising questions about
the construction of the state Vid-
han Sabha complex in Chandi-
garh. We will have our next
delimitation exercise in 2026, so
we need to increase the seating
capacity. We will hold an all-par-
ty meeting. We have to send out
a message that Haryana is unit-
ed,” the CM said.

He assured that whatever all
Vidhan Sabha members say
unanimously, the government
will take that forward. Mean-
while, extending their support
to the government, the Opposi-
tion stated that it would stand
by the government and that
the CM should lead and all par-
ties would come together to
present a united front.

NEW VIDHAN SABHA COMPLEX

All must speak in one voice: CM; 
Oppn says stand by state govt
Members slam Punjab leaders for making ‘irresponsible’ statements

Chief Minister Nayab Singh Saini speaks on the last day of the winter
session of the Vidhan Sabha on Tuesday. PHOTO: PRADEEP TEWARI

DON’T GIVE UP RIGHT ON CHANDIGARH

The government should not give up its right on
Chandigarh. A new Assembly should be built along with the
existing one, and not on some other land far away. Along with
this, the issue of water and Hindi-speaking areas with Punjab
should also be strongly put forward. Bhupinder Singh Hooda, FORMER CM

Bhartesh Singh Thakur 

Tribune News Service 

Chandigarh, November 19 
A large number of cases of
embezzlement or misappro-
priation or likely cases of mis-
appropriation involving Rs
36.78 crore have been detect-
ed in the urban local bodies
(ULBs) and panchayati raj
institutions (PRIs) of
Haryana, according to the
audit reports of the Local
Audit Department.

The reports, which were
tabled before the House on
November 17, revealed that
cases of misappropriation or
likely cases of misappropria-
tion involving Rs 26.45 crore
were found in 2018-19 and Rs
1.15 crore in 2019-20 in 10
municipal corporations, 18
municipal councils, and 52
municipal Committees.

In 2018-19, it was found that
in the Jhajjar Municipal Com-
mittee, the interest of Rs 22.03
crore from 2014 to 2019, was
transferred from a VAT grant
account to the account of the
Secretary, MC, Jhajjar, in viola-
tions of government instruc-
tions. Also, Rs 45.14 lakh
income of the house tax
branch in Municipal Corpora-
tion, Rohtak, was not deposit-
ed within time and kept in

hand from two to 16 days. Sim-
ilarly, Rs 90.70 lakh related to
miscellaneous income was
received in the cashbook but
not taken in the passbook from
2011 to 2019 in the Panipat MC.

In 2018-19, there were short
recoveries or non-recoveries
and a revenue loss of Rs 22.92
crore while Rs 865.66 crore
was less realised than the
fixed target. “This reflects
that either the budgeted tar-
gets were not realistic or there
was a lack of proper efforts in
achieving the budgeted tar-
gets of income,” said the
report for 2018-19. There were
multiple cuttings or overwrit-
ings, additions, alterations,
etc. on the computerised for-
mats related to house tax
recoveries, said the report. 

In 2019-20, there were short
recoveries or non-recoveries
and a revenue loss of Rs 26.37
crore while Rs 2,179.19 crore
were less realised than the
fixed targets, said the report.

In case of PRIs, it was no dif-
ferent. In 2018-19, an embez-
zlement or misappropriation
of Rs 5.45 crore across 1,425
gram panchayats was found
that included Rs 4.24 crore
being not handed over by ex-
sarpanches to their succes-
sors. Other cases included the
closing balance of cash books
at the end of each month
being either wrongly worked
out or less carried forward to
the next month and income
realized was either not
accounted or less accounted
in the cash books. 

In 2019-20, embezzlements
or misappropriation worth
Rs 3.33 crore was revealed in
gram panchayats. It includ-
ed Rs 2.83 crore that was
either not handed over or
less handed over by ex-
sarpanches while giving
charge to the new ones. 

“Expenditure was incurred
on the carriage of material
though the purchases of mate-
rial for which carriage was paid
could not be pointed out. Such
payments apparently did not
appear to be genuine,” said the
audit report. An embezzle-
ment of Rs 26.93 lakh was
found across 126 Panchayat
samities in 2019-20 and Rs
14.68 lakh in 2018-19. 

Audit finds ~36.7 cr embezzled
in urban local bodies, PRIs

❝

YEAR AMOUNT

2016-17 ~5.76 crore

2017-18 ~6.34 crore 

2018-19 ~26.45 crore 

2019-20 ~1.15 crore

IRREGULARITIES IN ULBS

Deepender Deswal

Tribune News Service

Hisar, November 19
The government has changed
one of the criteria for those
Below the Poverty Line (BPL)
and increased the condition of
lower limit of electricity bill
from Rs 9,000 per annum to Rs
20,000 per annum. Govern-
ment sources said the govern-
ment had got serious about the
increasing number of BPL
families, which have grown
dramatically in the past two
years. At present, about 70% of
the population is under BPL
category in the state.

The sources said the govern-
ment could also resume the
physical verification of BPL
families for authentic data. “Till
now, there was no verification
and self-declaration of income
was sufficient to get a family
enrolled in the BPL category,”
they said. “However, it’s going
to change soon. 

Data related to property, crop
production registered on Meri
Fasal Mera Byora portal, bene-
fits taken by a family, electricity
details, etc., are being linked to
the Parivar Pehchan Patra
(family ID). With the linkage of

these details, those who fail to
meet the BPL criteria will be
automatically struck off from
the list. It will happen very
soon,” said an official.
Abhishek Bansal, an official of
the Citizen Resources Informa-
tion Department (CRID), Hisar,
admitted that the electricity bill
limit for the benefit of the BPL
had been increased to Rs 20,000
per annum.  Meanwhile, a cal-
culation of the BPL families
in Haryana as per the Food,
Civil Supplies and Consumer
Affairs Department indicated
that a huge volume of food
grain, edible oil and sugar
was being distributed to BPL
beneficiaries.

The department has a provi-
sion of providing 5 kg per per-
son food grain to each BPL
family member. With
1,98,90,964 members of
51,72,267 BPL families in
Haryana, about 10 lakh quin-
tals of food grain (wheat/bajra)
was being distributed under
the PDS free of cost every
month in the state.

Power bill limit up 
for BPL eligibility

Former CM Bhupinder singh Hooda speaks in the Vidhan Sabha on Tuesday. PRADEEP TEWARI

Chandigarh, November 19
Former CM Bhupinder Singh
Hooda today said the failures
of the newly-elected BJP gov-
ernment had been exposed as
it could neither provide fer-
tilisers nor MSP to farmers.

Addressing a press confer-
ence at the end of the Assem-
bly session, Hooda said the
government could not give
satisfactory answers to the
questions raised by the Con-
gress in the House. 

“The government lied about
the availability of fertilisers. It

said there was no shortage of
fertilisers, whereas farmers
are in distress due to their non-
availability,” he added. Hooda
said the BJP had promised to
give Rs 3,100 for paddy, but
“the truth is that after forming
the government, BJP did not
even give the MSP to the
farmers”. “Farmers had to sell
their crops at Rs 200- 400 less
price. Before the elections, the
BJP had promised to give gas
cylinders for Rs 500 and Rs
2,100 every month to women.
But the government has not

fulfilled any of its promises till
now,” he said.

As regards Kaushal Nigam
employees, he said: “The policy
makes it clear that BJP is com-
pletely against reservation and
merit, because there is neither
reservation, nor merit, nor trans-
parency in Kaushal Nigam.”

Hooda said the BJP had
announced to provide two
lakh jobs in the elections, but
now the BJP was not ready to
discuss this and neither had
it started any recruitment
process. — TNS

BJP had no answers to Cong
questions in House: Hooda

Parveen Arora

Tribune News Service

Karnal, November 19
Union Minister of Power and
Housing and Urban Affairs
Manohar Lal Khattar has
advised former CM and Con-
gress leader Bhupinder
Singh Hooda to strengthen

‘Bapu-beta’ style of politics has
no takers, Khattar tells Hooda

Enhanced to ~20,000 from
~9,000 per annum

Nitish Sharma

Tribune News Service

Ambala, November 19
Facing losses due to the closure
of the Haryana-Punjab border
at Shambhu since February,
wholesalers and traders in
Ambala’s popular cloth mar-
ket have their eyes on farmers’
call for Delhi march on Decem-
ber 6.  The market, with an esti-
mated annual turnover of over
Rs 2,000 crore, has suffered a
drop in sales after Shambhu
was closed, as a large number
of customers used to come
from Punjab.

The Samyukt Kisan Morcha
(Non-Political) and Kisan Maz-
door Morcha have announced
that farmers would march to
Delhi on December 6 in sup-
port of their demands. The
traders said any escalation in
tension on the border would
lead to more restrictions and
further disturb their business. 

Viplove Singla, president of
the Jan Jagriti Sangathan, said,
“The Sangathan held protests
and made requests to get the
Shambhu border reopened,
but to no avail. We have adopt-
ed a wait-and-watch policy and
have already suffered a heavy
loss. There have been no posi-
tive signs from anywhere. With
a fresh Delhi march call, there
is a sense of panic in the mar-
ket. We request the govern-
ment to ensure peace as the
traders are in no position to
bear further losses.”

“A large number of cus-
tomers used to come from Pun-
jab, but due to the closure of the
border since February, the busi-
ness has been badly affected,
and customers have shifted to
other markets in Punjab. Not
only in Ambala, but also traders
on the Delhi border will face the
brunt if anything goes wrong.
The government and farmers
must resolve the matter amica-
bly,” he said.

Farmers’ fresh
Delhi call has
traders on edge 

internal democracy within
his party by allowing leaders
outside his (Hooda) family to
rise. 

“If the Congress continues
with this ‘bapu-beta’ style of
politics, it will only harm the
party. Dynastic politics,
where leadership is passed
down like royalty, no longer
resonates with people,” said
Khattar while responding to
media questions about Hoo-
da’s defence of his family
legacy and ties to the free-
dom movement in response
to BJP’s criticism of ‘bapu-
beta’ politics.

Khattar stated this at the
Mini Secretariat after chair-
ing a meeting of the District
Development Coordination
and Monitoring Committee
(DDCMC–DISHA) today.

Following the Congress’
defeat in the Assembly elec-
tions, Hooda has faced criti-
cism from both BJP leaders
and members of his own par-
ty over his alleged ‘bapu-
beta’ politics. However, Hoo-
da recently defended his
family’s legacy, highlighting
his family’s contributions to
the freedom movement.

However, Khattar took a dig

at Hooda’s remarks, saying
that several families from
various parties are linked to
the freedom struggle, not just
the Hooda family. 

Being asked about Delhi’s
pollution crisis, Khattar
called it a serious issue.
“Graded Response Action
Plan (GRAP) IV restrictions
have been implemented as
per court directions. Haryana
registered 1,118 cases of stub-
ble burning this year (from
September 15 to November
18) compared to nearly 9,600
in Punjab. States need to
work together to tackle pollu-
tion effectively,” he said.

Asked about the Rapid Rail
Transit System (RRTS) proj-
ect reaching Karnal, he said
the first phase would connect
Delhi to Panipat. “The proj-
ect will eventually be extend-
ed to Karnal, for which
administrative approval has
already been granted. I advo-
cated for this expansion last
year, and it will soon benefit
Karnal,” he said.

Addressing Punjab’s objec-
tions to Haryana’s plan for a
separate Assembly building,
Khattar reiterated the urgent
need for a new facility. 

Tribune News Service  

Chandigarh, November 19
Booth management by the
BJP cadre, especially the
‘panna pramukhs’, was pri-
mary reason for  the party
scoring an unprecedented
hat-trick in Haryana. This
was the consensus at the
first meeting of the BJP
State Election Management
Committee after the Assem-
bly poll held in Panchkula
today.

BJP chief Mohan Lal
Badoli termed the BJP hat-
trick as the result of  BJP
workers’ commitment to
the party ideology and the
nation. “The BJP is always
in poll mode. That is the rea-
son that we have initiated
the membership drive
immediately after the
Assembly poll. So far, 10
lakh members have been
enrolled and the target of 50
lakh members will be
achieved soon,” Badoli told
the meeting attended by
chiefs of 34 departments of
the BJP and other senior

leaders.
Chief Minister Nayab

Singh Saini said people had
put the stamp of approval on
the pre-people policies of the
BJP government led by PM
Narendra Modi.

Meanwhile, the party
organised a feedback ses-
sion attended by  a majority

of 42 defeated candidates.
Issues likes neglect of senior
leaders, anti-incumbency
against eight ministers  and
Speaker of the Vidhan Sab-
ha, who lost elections, oppo-
sition from farmers and Jats
and  nil representation to
the BJP from the Mewat
areas were discussed.

MC poll on mind, party top brass holds feedback session

BJP leaders at a meeting in Panchkula on Tuesday. TRIBUNE PHOTO 

Booth mgmt by BJP ‘panna
pramukh’ key reason for win

Chandigarh, November 19 
Even as the Congress and the
Indian National Lok Dal traded
charges over corruption,
Haryana Development and
Panchayat Minister Krishan
Lal Panwar emphasised the
government’s strong commit-
ment to ensuring the provision
of basic infrastructure in all
colonies under the Mahatma
Gandhi Gramin Basti Yojana.

Speaking on the calling
attention moved by INLD’s
Aditya Devi Lal on the last
day of the winter session,
Panwar reiterated that under
the scheme, any colony still
lacking basic facilities would
be given priority for develop-
ment. “Additional funds
needed to complete the nec-
essary infrastructure in these
colonies would also be allo-
cated,” he said.

He said the scheme was
launched in 2008 with the
objective of providing 100
square yard plots to Sched-
uled Castes, Backward Class-
es and families living below
the poverty line. However,
due to various reasons, some
beneficiaries were unable to
take possession of the allot-
ted plots. — TNS

Govt committed to
ensuring infra in all
colonies: Minister

Ambala, November 19
Ambala DC Parth Gupta has
suspended the sarpanches of
Patvi and Ismailpur gram pan-
chayats for negligence in dis-
charging duties. He has also
ordered inquiries against them.
The Anti-Corruption Bureau
had received a complaint
against Gram Panchayat Patvi
regarding illegal cutting of
trees on the panchayat land.  In
Isamailpur, 37 acres was
declared a closed forest area,
but it was being used for agri-
cultural purposes. — TNS 

2 sarpanches
suspended 
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I੦ੇੀ"3:03304246" ਹੋ੍"ਜ੍ੁੰ ੀਂ੨"Loan"Account"No0"444347935:8;4799"Rs0"3.25.84.:621/"*Rupees"One"Crore
Three"Lakh"Sixt{"Two"Thousand"Eight"Hundred"Fort{"Onl{+"ੋੀ"੨ੀਂ੮ੀ"ਜੇਹ੍"ਗ਼ੌਂ੨ਹ੍"ਫ਼ੁਯੇੀਂ੍" ਓੂੱਂ "ੇੀਭ
੪ੀਂਯੌਂ"ੱਓੂਂ "੭ੀਂ੪ਹ੍"ਿ੭ਝਸ"ਜ ਹੇ੍"ਵੀਂ੨Iਸਣ਼1ਮ੨Iਵਜੀਂਙ"੪ਟ"ਦ੧ੌਂ"ੰ੦ੀਂ੪"ਜ਼ੀਂਞ੍ੀਂਙੰ "ੜI ਭ"I੪੦0" ਹੋ੍"ਵੀਂ੨ਸ"ਆ ਹੇ੍"ਝੌੀਂ੨ੇ
ੱਓਂ੭ਹ੍ਯੀਂI"ਭ੨ਣ਼ੋੀਂ੨ੀਂਙ"ੋੀਂ"Iੌਜੀਂ੍"ੰ੨ੁਜ੍Iਮਜੇ"ਜੰੀਂਿੰਜੀਂਙ"੍ ਢ਼"੨ੀੀੀ੦"ਭ੨੍"੪ਟ"ੰੁ੪ਜ੍ਫ਼"ੰ੦I " ਹੋ੍"ੰੜਛੌ੍ "I੭ਵ"ਧਭਾ"ੋੀ
ੌੀਂ੨ੀਂ"35"ੋੀ"ਠਗ਼/ੌੀਂ੨ੀਂ"*:+"ੋੀਜੀਂਙ"I੭੭ੰੈੀਂ੭ੀਂਙ"੭ਜ੍੪"Iੋ੭ੀਂਞਝ"ਸੀਂਙੋ ੀਂ"ੱਯ੍I

ਜਵਜ੍੪"ਹ੍ੂ  ੀਂਗ਼੨ਾੀ"ੋੀਂ"੭ਹ੍੨੭ੀਂ
ੰਛ੍ਗ਼ੌਂ੨੍"I੨ੱੀਂਝ੍੮ੀ"ਹ੍ੂ  ੀਂਗ਼੨ਾੀ."ਗ਼੪ੀਂਾ"ਗ਼ਯ੍੦ੀਂਞ੮"3"ਭ੍ੀਂ੪"3"੦੨੪ੀਂ"389"੭0"ਜ਼ੁਜ੍ਾ"ਜ੨ੈੀਂੇ"723077"੭0"ਯਣ਼."ਮੰ੨ੀਂ"I 0

347."348."349."ਧਵ0ੜੀ0"I 0"436."ਮਹ੍੭ਾ1ਮੇਉ੍ੱ ੀ"I 0"3:79143:2"I੭ਵ"ੋ੨ਸ."Iਗ਼ਛ੍ੀ"ਵਜ੍ਭ"ੱੁੰਯ੍੍ "੪ਛ੍੦ੀਂ"Iਗ਼ਛ੍ੀ."ੇIੱ0"ੇਹ੍"Iਣ਼I  ੀਂ
ਸ੪ਛੌ੍ ੨"*ਗ਼ਛ੍ਸੀਂੜ+"ਿ੭ਵ."੦੪ਭੀਜੇ"I  ੀ੦ੇੀ"੦੍ੀ੮ੀਂI
ੰੀ੦ੀਂ੭ੀਂਙ"ੱ੍<
ਗ਼ੌਂ੨ੜ<"ੱਓਂ੨"ਹ੍ੂ  ੀਂਗ਼੨ਾੀ ਗ਼ਜ੍ਸ਼੦<"ੱਓਂ੨"ਹ੍ੂ  ੀਂਗ਼੨ਾੀ
ਠIੇ ੨<" ਓੱਂ੨"ਹ੍ੂ  ੀਂਗ਼੨ਾੀ ੋਜ੍ਮੂ<"ਯ੪ੀ
I੦ੇੀ<"3:03304246 ੰੱੀ1/"ਜIੌਭੀਂ੨ੇ"ਜਜ਼ੰ੨.
ੈੀਂਙ<"Iਗ਼ਛ੍ੀ"ਵਜ੍ਭ"ੱੁ ਯ੍ੰ੍ "੪ਛ੍੦ੀਂ"Iਗ਼ਛ੍ੀ."Iਣ਼I  ੀਂ"ਸ੪ਛੌ੍ ੨."ਗ਼ਛ੍ਸੀਂੜI ਦ੧ੌਂ"ੰ੦ੀਂ੪"ਜ਼ੀਂਞ੍ੀਂਙੰ "ੜI ਭ"I੪੦IਾੀI

ਝ੍ੀ/ਾI ੀ੨" ਓ੍ਂIਾੰ"ੰਜ੍ੋੀਂ"ਝ੍੪ੀਂਝ੍ੀ੍"ੜਓਂ੪ੀਝਙ
Bid No0"371PWSSD"MOGA""DATE<"3603304246

https<11eproc0punjab0gov0in
੦ੁਜ੍ਮ ਭੀਂ੨ਸਭੀਂ੨ੀ ਜਜ਼ੰ੨."ਗ਼ੀ0ੀੜI੪ਡ0ਧੰ0ਧੰ0ੜੀ0."ਵਛ੍ੀੀਯਤ਼ ਤ਼ "੭ੀਂੰੇਹ੍"ਭੀਂ੨ਸਭੀਂ੨ੀ"ਞਛ੍ਸੀ੍ੀਜ੨."ਗ਼ਛ੍ਸੀਂੜ

ੀੜI੪ਡ1ਧੰ"ਧਙੀ"ੰੀ੭੨ਹ੍ਸ"Iੀ੭ੀਣ਼੍."੦ਓਂਯੀਂ"੭ਜ੍੪I "ੱਹ੍ਿ"ੋ੨ੰੀਂਦ"੭ਹ੍੨੭ਹ੍"ਜ੍ੁੰੀਂ੨"ਭਛ੍੦ੀਂਙ"੍ ਢ਼"ਭ੨੍"੪ਟ"ਗ਼ੀਂੇ੨
ੜਓਂ੪ੀਭੀਂ੨ੀਂਙ"ੇI "ਾI ੀ੨" ਜੰ੍ ਹੋ੍"ਸੀਂਙ ਹੋ੍"ੱ੍I"
Sr0"No0 Item Qt{0

30 Providing"and"La{ing"of"UPVC"pipe"sever"*Dismenteled"due"to"con/
struction"of"ROB"b{"B(R"Department+"including"the"cost"of"Construc/
tion"of"brick"masonr{"manhole"chamber"complete"in"all"respect"and
all"other"works"contingent"thereto"at"Anand"Nagar"at"Kotkapura0

Rs0"9047"Lakh
*4"Months+

i+ ੜਓਂ੪ੀਜੀਂਙ ੪ਟ"ਝ੍੪ੀਂਟ੍"ਾI ੀ੨"ੋੀ"ੰੁ੪ਜ੍ਫ਼ੇੀਂ < 4203304246."ੋੁ0"33022"੭ਸਹ੍
ii+ ੜਓਂ੪ੀਜੀਂਙ ਝ੍੪ੀਂਟ੍"ਸI  ੀਂਙ"ਭ੨੭ੀਂਠੂ"ੋੀ"

ਜਛ੍Iੇ੦"I੦ੇੀ"ਜੇਹ੍"ੰ੦ੀਂਙ < 2603404246."੮ੀਂ੦I "7022"੭ਸਹ੍"ੇਜ੍ਭ
iii+ ੇਭ੍ੀਭੀ ੜਓਂ੪ੀ ਮਓਂI  ੂ ੋੀ I੦ੇੀ ਜੇਹ੍ ੰ੦ੀਂਙ < 2703404246"  ੍ਢ਼ ੰ੭ਹ੍੨ਹ੍ 33022"੭ਸਹ੍
,"I੭ੰI  ਰ੍ੁੇ"੮੨ੇੀਂਙ"ਜ ਹੇ੍"ਹ੍ੂ  ੇੀੜਛ੍ੌੀਂਙ"੪ਟ"ੰੀਂੀੀ"੭ਯ੍ਜ੍ੜੰੀਂਟਾ"https<11eproc0punjab0gov0in ੭ਹ੍ਮਓਂI
Iਾਜ੍ਗ਼ੂੀ</ ੮ੁਜ੍ੌੀ/ਗ਼ਜ੍ੇ੨"Iੰ੨ਦ਼ "I੭ਫ਼ੀਂਯੀ"੭ਯ੍ਜ੍ੜੰੀਂਟਾ"ਆ ਹੇ੍"Iੋਜ੍ੇੀਂ"ਸੀਂ੭ਹ੍ਯੀਂ<"https<11eproc0punjab0gov0in

ੰੱੀ1/"ਭੀਂ੨ਸਭੀਂ੨ੀ ਞਛ੍ਸੀ੍ੀਜ੨."
ਗ਼ਛ੍ਸੀਂੜ"ੀੜI੪ਡ1ਧੰ0"ਧਙੀ"ੰੀ੭੨ਹ੍ਸ"Iੀ੭ੀਣ਼੍."੦ਓਂਯੀਂIDPR1PB15;395

ਗ਼ਛ੍ਸੀਂੜ ੰ੨ਭੀਂ੨
Tender Notice"Reference"No0"E/tender"No0"MCB14246/471237
No0":581੭ Date<"3403304246
੍ਯ੨ ਿ੍ਯ੦."ੜIਿਛ੍ੀੀਂ ੭ਜ੍੪I ਓੋਂੱ੨ੀ ੜਓਂ੪ੀ ਹ੍ੂ  ੂੀਂ੪ੀ"I੭ਵ"ਟ/ਾI ੀ੨"੦ਛ੍ਯਹ੍"ਸੀਂਙ ਹੋ੍"ੱ੍I

੪ਤ਼ ੀ I 0 ਝਟਾ੦"ੋੀਂ"੭ਹ੍੨੭ੀਂ ਜਛ੍ੋੀਂਣ਼੍ ੪ੀਂਯੇ ੜਛ੍ੋ ੱਓਂੂ ੋੀ I੦ੇੀ ੇਹ੍"ੰ੦ੀਂਙ
30 ੰੀਂ੪ 4246/47"੪ਟ"NC Store ੪ਟ"੭ਜ੍ਮ/੭ਜ੍ਮ

Iਭੰ੦"ੋਹ੍"੦ਯ੍ਾੀ੨ੀਜ੪"ੋੀ"ੰਗ਼੪ੀਂਟ"*6"ਭਛ੍੦+
97052"੪ਜ੍ਮ 2503404246"

ੰ੭ਹ੍੨ਹ੍ 33022"੭ਸਹ੍

DPR1Pb15;362

੍ਓਂਾ< ਾI ੀ੨" ਓ੍ਂIਾੰ"ੋੀਂ"੮ੁਜ੍ੌੀਗ਼ਜ੍ੇ੨"ੱਓਂੂ"ਆ ਹੇ੍"Iੰ੨ਜ਼"੭ਯ੍ਜ੍ੜੰੀਂਟਾ"www0eproc0punjab0gov0in ਆੇਹ੍"ਿੋਜ੍ੇੀਂ
ਸੀਂ੭ਹ੍ਯੀਂI

ੰੱੀ1/"ਭੀਂ੨ਗ਼ਓਂ੨ਹ੍੮੍"ਞਛ੍ਸੀ੍ੀਜ੨.
੍ਯ੨"I੍ਯ੦."ੜIਿਛ੍ੀੀਂI

ਗ਼ਛ੍ਸੀਂੜ ੰ੨ਭੀਂ੨
ਾI ੀ੨1ਝ੨"ਧਜ਼"ਗ਼ੀ"ੱ੭ੀਂ੪ੀਂ"I </"E/Tender1NP1CHEEMA14246/47127

I੭ਫ਼ੀਂਯ</" ੍ਯ੨"ਗ਼ਛ੍ਵੀਂਞੇ"ਵੀ੦ੀਂ"੭ਜ੍੪I "ਧ੍ਗ਼ੀ"ਵੀ੦ੀਂ" I੭ਮਹ੍"੪ਹ੍ੜ੨"ੰਗ਼੪ੀਂਝ੍ੀ"ਜ ਹੇ੍" ੌ੨੦੮ੀਂ੪ੀਂ.
ਾੀਂਞ੪ਾੀਂਙ."ਭਛ੍ਗ਼ਓਂੰਾ"Iਗ਼ਾੰ" ਹੋ੍"I੍੨੦ੀਂੂ"੪ਝ੍ੀ"ਝ੍੪ੀਂਝ੍ੀ੍"ੜਓਂ੪ੀਝਙ"ੰਜ੍ੋੀਝਙ"ਸੀਂਙੋੀਝਙ"ੱ੍I
ੜਛ੍ੋ" ਓੱਂੂ"ੋੀ"I੦ੇੀ"ੇਹ੍"ੰ੦ੀਂਙ<""""""4:03304246"I ੌਂ"ੰ੭ਹ੍੨ਹ੍"33022"੭ਸਹ੍
I੭ੰI  ਰ੍ੁੇ"ਸੀਂੂਭੀਂ੨ੀ"੪ਝ੍ੀ"੪ੀਂਯਝ੍"ਭ੨ਓਂ<"www0eproc0punjab0gov0in
੍ਓਂਾ</ ਾI ੀ੨" ਓ੍ਂIਾੰ"ੰੜਛ੍ੌੀ"ਭਓਂਝ੍ੀ" ਓੰਂੌ"Iੰ੨ਜ਼"ਞ੍ੁਗ਼੨ਓਂਭੇ"੭ਯ੍ਜ੍ੜੰੀਂਝ੍ੀਾ"ਆ ਹੇ੍"Iੋਜ੍ੇੀ"ਸੀਂ੭ਹ੍ਯੀI
ੰੱੀ1/"ਹ੍ੂ  ੮ ੀਂੰਭ. ੰੱੀ1/"ਭੀਂ੨ਸਭੀਂ੨ੀ"ਜਦ਼ ੰ੨.
੍ਯ੨"ਗ਼ਛ੍ਵੀਂਞੇ."ਵੀ੦ੀਂI ੍ਯ੨"ਗ਼ਛ੍ਵੀਂਞੇ."ਵੀ੦ੀਂIDPR1Pb15;383

ਗ਼ੜI੪ਭ"੍ਓਂIਾੰ
੍ਯ੨"ਭI ੰ੪"ੜ੍ੌਂਤ਼ "੭ਜ੍੪I "ੜਜ੍ੰ"ਜਜ੍ੀੀਂ"ਜ਼ੀੰ"ਭੁ੪ਯ੍ਭ੮੍"ੋੀਂ"ਿਹ੍ਭੀਂ"ਞਜ੍ਭ"ੰੀਂ੪"੪ਝ੍ੀ"I੦ੇੀ"23/34/4246" Iੇ 

52/33/4247" ਜੇ੍ਭ" ਹੋ੍ੂ"੪ਝ੍ੀ"ਮੁਜ੍I  ੀ"ੜਓਂ੪ੀ"I੦ੇੀ"4:/33/4246"ੰ੦ੀਂਙ"ੰ੭ਹ੍੨ਹ੍"33022"੭ਸਹ੍"ੋਜ਼ੇ੨"੍ਯ੨"ਭI ੰ੪
ੜ੍ੌਂਤ਼ "I੭ਮਹ੍"੨ਜ੍ਮੀ"ਯਝ੍ੀ"ੱ ਯ੍I"ੜਓਂ੪ੀ"I੭ਵ"੮ੀਂI੦੪"ੱ ਓੂਂ "੪ਝ੍ੀ"3022"੪ਜ੍ਮ"੨ਗ਼ੁਝ੍ਹ੍"Iੜਝ੍ੀਂ"੨ਭ੦"੍ ਯੋ"ਸੀਂਙ"Iੀ੦ੀਂਙੀ
ੀ੨ੀਂਜ਼ਾ"*ਸਓਂ"Iਭ"ਭੀਂ੨ਸੰੀਂੌਭ"ਜਜ਼ੰ੨"੍ਯ੨"ਭI ੰ੪"ੜ੍ੌਂਤ਼ " ਹੋ੍"੍ੀਂ੦"ੱਓਂ੭ਹ੍ਯੀਂ+"੨ੀਂੱI "ੋਜ਼ੇ੨"੍ਯ੨"ਭI ੰ੪
ੜ੍ੌਂਤ਼ "I੭ਮਹ੍"ਸI  ੀਂਙ"ਭ੨੭ੀਂਞ੍ੁੂੀ"ੱਓਂ੭ਹ੍ਯੀI"Iਭ ਹੰ੍"ਭੀਂ੨੍"ੰ੨ਭੀਂ੨ੀ"ਸ਼ੁਜ੍ਾੀ" ਓੱਂੂ"ਆ ਹੇ੍"ਞੱ"ੜਓਂ੪ੀ"ਜਯ੪ਹ੍"ਭਛ੍੦"ਭੀਂ੨
੭ੀਂ੪ਹ੍"Iੋ੍"ਞ੍ੁੰਹ੍"ੰ੦ਙਙਹ੍"ਆੇਹ੍" ਓੱਂ੭ਹ੍ਯੀI"੮੨ੇੀਂਙ"ੋਜ਼ੇ੨"ੰ੦I " ਉੋੱ੨ੀਂ੍"੍ਯ੨"ਭI ੰ੪"ੜ੍ੌਂਤ਼ "I੭ਮਹ੍"ਗ਼ੱੁਛ੍ਵ"ਭਹ੍" ਹੋ੍ਮੀਝਙ
ਸੀਂ"ੰਭੋੀਝਙ"ੱ੍I"ੜਓਂ੪ੀ"ਹ੍ੂ  ੭ੀਂ੍"ਸੀਂਙ"੨ਜ੍ੋ"ਭ੨੍"ੋ ੀਂ"ਜIੌਭੀਂ੨"ਹ੍ੂ  ੌੀਂ੍1ਭੀਂ੨ਸੰੀਂੌਭ"ਜਜ਼ੰ੨."੍ਯ੨"ਭI ੰ੪
ੜ੍ੌਂਤ਼ "ਭਓਂ੪"੨ੀਂਮ੭ੀਂਙ"ੱਓਂ੭ਹ੍ਯੀਂI
ੰੱੀ1/"ਹ੍ੂ  ੌੀਂ੍."" ੰੱੀ1/"ਭੀਂ੨ਸੰੀਂੌਭ"ਜਜ਼ੰ੨.
੍ਯ੨"ਭI ੰ੪."ੜ੍ੌਂਤ਼ I ੍ਯ੨"ਭI ੰ੪"ੜ੍ੌਂਤ਼ DPR1PB15;385

ਦIੀੀ"ੰਭੌਂ੪ੀਂਙ"ੋਹ੍"ਜIੌਝਗ਼ਭੀਂਙ"੍ਹ੍"ੀੀਗ਼ੀਝਟ"ੋਦ਼ੇ੨"ਲਹ੍I੨ਝ"
ੋ੨੮੍"I ਛੰ੍ਲ" ਓੰਂੁੀ

ਧਜ੍ੰਦਧਜ੍ੰ"੍ਯ੨"*੦ੁੱੀਂ੪ੀ+."3;"੍੭ਛ੍ੜ੨

ਗ਼ਛ੍ਸੀਂੜ" ਹੋ੍"ੰ੨ਭੀਂ੨ੀ"ੰੱੀਂਞੇੀਂ"ਹ੍ੂ  ੀਂਗ਼ੇ
*ਦIੀੀ+"ੰਭੌਂ੪ੀਂਙ" ਹੋ੍"ਜIੌਝਗ਼ਭ"ਜੇਹ੍
ਭ੨੦ਵੀਂ੨ੀ" ੧ੌਂ੍ੀਜ੍" ੍ਹ੍" ੦ੀਂ੨ਵ" 4246
ੇI "੨ਓਂਭੀ"ੇ੍ਠ਼ੀਂੱ"ੋਹ੍ੂ"ਜੇਹ੍"ੱਓਂ੨"੦ਛ੍ਯੀਂਙ
੦ਛ੍੍੭ੀਂਠੂ" ੪ਟ" ਜਜ੍ਸ" ਞਜ੍ ਹੈ੍
ੀੀਗ਼ੀਝਟ"ੋਦ਼ੇ੨"ਜਜ੍ਯਹ੍"ੰੌਂੜੀਂ"ਗ਼ਜ੍ੌ੨ੀ
ੌ੨੍ੀਂ"Iੋਜ੍ੇੀਂI"ੌ੨੍ਹ੍"ਆਵ"ਗ਼ਛ੍ਸੀਂੜ"ਫ਼੨"ਆਵI 
ਗ਼ੱੁਛ੍ਵਹ੍"ਦIੀੀ"ੰਭੌਂ੪ੀਂਙ" ਹੋ੍"ਜIੌਝਗ਼ਭੀਂਙ
ਜੇਹ੍"ਭ੨੦ਵੀਂ੨ੀਝਙ"੍ਹ੍"ਗ਼ਛ੍ਸੀਂੜ"ੰ੨ਭੀਂ੨
ਜੇਹ੍" Iੰਜ੍Iਮਝ" I੭ਫ਼ੀਂਯ" Iਠ਼੪ੀਂਦ਼
੍ੀਂਜ੨ਹ੍ੜੀਂਣ਼ੀ"ਭੀੇੀI"
ੌ੨੍ਹ੍"੍ ਢ਼"ੰਛ੍ੜਓਂੌ੍"ਭ੨Iੋਝਙ"ੜੁ੪ੀਂI੨ਝਙ
੦ਛ੍ਯ"ਭੀੇੀ"ਸ਼ਹ੍੭I "ੇ੍ਠ਼ੀਂੱ"ਭI੦੮੍"ੋਹ੍
ਸੌਂ੍" 4246" I੭ਜ੍ਵ" ਸੀਂ੨ੀ" ੱਓਂਦ
੍ਓਂਾੀIਦ਼ਭਹ੍੮੍"੍ ਢ਼"ਜ੦੪"ਆਵ"I੪ਝਠੂ
ਜੇਹ੍" ੰੀਧਙੀ੭ੀ" ਜIੌਝਗ਼ਭੀਂਙ" ੋੀਂ
ੜੂੋੀਂ" ਯ੨ਹ੍ੀ" ਗ਼ਹ੍ਜ" 6622" ਹੋ੍" ਭਹ੍" ;
੦ੱੀ੍ਹ੍"ੇI " ੨ੁਭੀ"ੇ੍ਠ਼ੀਂੱ"ਸੀਂ੨ੀ"ਭੀੇੀ
ਸੀਂ੭ਹ੍I" ਞੰ" ਉੋੱ੨ੀਂ੍" ਹ੍ੂ  ੌੀਂ੍" ਯੁ੨੦ੀੇ
Iੰਛ੍ਲ" ੦ੋ੍ੀਗ਼ੁ੨." ਸ੍੨੪" ੰਭਜ੍ੇ੨

੮੨੍ਸੀੇ"Iੰਛ੍ਲ"ਭੀਂੋੀ੦ੀਂਸ੨ੀਂ."ਧIੜਾ
੦ੰੀੱ." I੭ਜ੍ੇ" ੰਭਜ੍ੇ੨" ਜ੮ਓਂਭ" ੭ੀਹ੍੨ੀਂ
ਜੇਹ੍" ਹ੍ੂ  ਯ੍ਜ੍ੰ" ੰਭਜ੍ੇ੨" ੱ੨ੋੀਗ਼" Iੰਛ੍ਲ
ੁI ੀੰੀਂ" ੍ਹ੍" Iਭੱੀਂ" Iਭ" ਸ਼ਹ੍੭ੀਂਙ" ੇ੍ਠ਼ੀਂੱ
ਭI੦੮੍" ਸੀਂ੨ੀ" ਭ੨੍" ਆਵ" ੪ਯੀਂਦ" ਸੀਂ
੨ੱਹ੍" ਯਯ੍੨/ਣ਼੨ੌਂ੨ੀ" ਜIਤ਼ਜ੍ਭਹ੍" ੌੋਂ੨" ਭ੨ਭਹ੍
ਜIੌਝਗ਼ਭੀਂਙ"੍ ਢ਼"I੭ਜ੍ੇੀ"੪ੀਂਫ਼"ੇਹ੍"ੜਭੀਂਦ
ੰੜਛ੍ੌੀ" ੜਸਾ" ਸੀਂ੨ੀ" ਭੀੇੀਂ" ਸੀਂ੭ਹ੍I
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